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2 3 

02. Revamp of Namrup 350.00 
Plants of Hindustan 
Fertilizers Corporation 
Ltd. at Namrup, Assam 

B. PRIVATE SECTOR 

01. Expansion project of 1256.00 
Chambal Fertilizers 
and Chemicals Ltd. 
at Gadepan. (Phase-II) 
Rajasthan 

02. Oswal Chemicals & 1832.00 
Fertilizers Ltd., (New) 
at Paradeep, Orissa 

03. Godavari Fertilizers 99.13 
& Chemicals Ltd. 
at Kakinada, 
Andhra Pradesh 

04. Hind Lever Chemicals 88.31 
Ltd., DAP/NPK 
Project at Haldia, 
West Bengal. 

[English] 

Utilisation of Funds 

3060. SHRI FRANCISCO SARDINHA: Will the 
Minister of RURAL AREAS AND EMPLOYMENT be 
pleased to state: 

(a) whether the Government have proposed any 
scheme to supply pipeline drinking water to the rural 
people in Goa; 

(b) if so, the number of gram panchayats to be taken 
under the scheme in Goa; 

(c) the funds allocated to this scheme during the last 
financial year, State-wise; and 

4 5 6 7 

Urea 3.28 2.11.98 1.5.2001 

Urea 7.75 25.i2.96 31.12.99 

DAP 15.00 Sept.,97 Sept., 99 
NPK 3.20 
NP 1.00 

DAP 2.8 5.1.98 31.12.2001 

DAP/NPK 4.00 23.2.98 April, 99 

(d) the percentage of utilisation of funds, State-wise? 

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
BABAGOUDA PATIL): (a) and (b) Rural Water Supply is 
a State subject. State Governments have been 
implementing Rural Water Supply Programmes under the 
State Sector Minimum Needs Programme (MNP). The 
Central Govemment, through the Rajiv Gandhi National 
Drinking Water Mission supplements the efforts of the 
State Govemment by providing central assistance under 
the Accelerated Rural Watlflr Supply Programme (ARWSP). 
The State Govemments have been delegatr.d powers to 
plan and implement individual Water Supply Schemes 
under the ARWSP on the pattem of the MNP. The types 
of drinking water systems to be provided to rural 
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habitations are decided by the State Governments as 
such. informaliOn on the number of gram panchayats to 
be covered under various systems is not maintained at 
the central level. 

(c) and (d) A statement showing the funds available 
with the States under Accelerated Rural Water Supply 
Programme during the year 1997-98 and the percentage 
of utilisation is given in the Statement enclosed. 

Statement 

State· wise allocation of funds and percentage of utilisation of funds under Accelerated Rural Water Supply 
Programme (ARWSP) during 1997-98 

(Rs. in 

----.-----
SI.No. State Total availability %age of 

of funds utilisation 

2 3 4 

1. Andhra Pradesh 8782.080 100.00 

2. Arunachal Pradesh 2534.810 91.07 

3. Assam 3989.150 45.17 

4. Bihar 2987.099 0.00 

5. Goa 549.750 60.29 

6. Gujarat 6022.720 88.89 

7. Haryana 2826.880 66.98 

8. Himachal Pradesh 1745.090 95.32 

9. Jammu & Kashmir 6136.780 45.81 

10. Karnataka 10257.150 89.17 

Lakh) 
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2 3 4 

11. Kerala 4837.590 85.12 

12. Madhya Pradesh 8891.070 95.12 

13. Maharashtra 12087.190 101.19 

14. Manipur 917.710 62.98 

15. Meghalaya 1035.660 70.58 

16. Mizoram 679.690 72.10 

17. Nagaland 869.750 31.79 

18. Orissa 6082.330 81.48 

19. Punjab 2031.830 87.82 

20. Rajasthan 10737.530 97.51 

21. Sikkim 435.600 100.00 

22. Tamil Nadu 9453.110 84.07 

23. Tripura 762.000 130.53 

24. Uttar Pradesh 16810.490 75.33 

25. West Bengal 5522.010 78.61 

Total: 126985.069 82.39 
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